1230

BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
O.A. NO. 209/ 2022

IN THE MATTER OF:

MEGH SINGH ...APPLICANT
VERSUS
STATE OF RAJASTHAN & ORS. ...RESPONDENTS
INDEX
S.NO. PARTICULARS PAGES
1. | Additional compliance and response on behalf of 1-9

the department of mines and geology in terms of

Order dated 23.02.2023 alongwith Affidavit

2. | ANNEXURE R-1

A chart depicting cancellation and abandonment 10-21

of mining leases in different time period

3. | ANNEXURE R-2 (COLLY)

Inspection Reports highlighting illegal and unsafe 22-65

mining conditions in the lease area.

4. | ANNEXURE R-3 (COLLY)
Show Cause notice sent under Rule 28(2)(xvii) 66-90

Rajasthan Minor Mineral Concession Rules, 2017
with regard to violations committed by the lease
holders.




1231

5. | ANNEXURE R-4
A chart depicting details of recovery amount. 91-92
6. | ANNEXURE R-5
A chart depicting details of recovery amount from 03
12 illegal mining dues as on 20.03.2023
7. | ANNEXURE R-6
A copy of the chart showing details of the works 94
approved from DMFT Fund Churu in Village,
Randhisar, Tehsil Sujangarh.

DEPARTMENT OF MINES AND

GEOLOGY, RAJASTHAN

THROUGH o
A
o\ ¢
PRACHI MISHRA
Place: New Delhi Advocate
8, Todarmal Lane
Date: 02 .04.2023 Bengali Market

New Delhi-110001
Ph. 9818488187



1232

BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
O.A. NO. 209/ 2022

IN THE MATTER OF:

MEGH SINGH ...APPLICANT
VERSUS

STATE OF RAJASTHAN & ORS. ...RESPONDENTS

ADDITIONAL COMPLIANCE AND RESPONSE ON BEHALF OF THE
DEPARTMENT OF MINES AND GEOLOGY IN TERMS OF ORDER
DATED 23.02.2023.

1. The present additional compliance and response on behalf of the
Department of Mines and Geology is being filed in terms of the
order dated 23.02.2023 wherein this Hon’ble Tribunal directed the
Department to provide specific factual information in a tabular
form for ascertaining appropriate remedial actions taken to
prevent and abate environmental pollution/ degradation in the

Impugned area for ensuring environmental protection.

2. It is respectfully submitted that the Department vide its factual
report dated 09.11.2022 submitted requisite information
pertaining to remedial actions taken in accordance with law in the
Impugned area against such mining activities which were

adversely affecting the environment.

3. However, as mentioned in the order dated 23.02.2023, the mining
lease in the area is categorized in two periods, i.e., the mining

lease granted between the period 1971 — 2009 and 2011 onwards.
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The present response addresses the issues and concerns
pertaining to both periods enumerating remedial action taken
pertaining to mining leases, inspections conducted, imposition of
penalty and cancellation of the leases with reasonings and
findings in accordance with law. A chart depicting cancellation
and abandonment of mining leases in different time period is

annexed herewith and marked as ANNEXURE R-1.

. It is pertinent to reiterate that the Committee which was
constituted in pursuance of the directions dated 22.04.2022
passed by this Hon’ble Tribunal carried out inspection of all
mining areas on 06.06.2022 and submitted its report on the same
day, describing all activities concerning mining in Randhisar
Pahari area which was not in consonance with the approved
mining plan/ laws/ rules. It was specified that the mining area
under consideration were small (i.e., from 900 sq. mtr. To 6000sq.
mtr.), wherein as per report, the mining activities in such notified
area had reached a depth of 200 feet which is strictly prohibited.
Moreover, it was notified that out of 42 mining leases as initially
sanctioned 18 mines were not operational. It was further
mentioned in the report that in the 24 mining leases, DGMS Ajmer
has appointed Mines Manager under Section 17 of the Mines Act,

1952.

Looking into other irregularities like negligible efforts made
for compliance of guidelines as per EIA Notification, 2006 issued
by MoEF which required report to be prepared in every 6-month,
non-plantation of such areas and non-submission of ESR/CSR
reports by the lease holders were pointed out in the report being
area of concern and making such lease liable to be cancelled

looking into the degraded environmental condition adversely
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affecting the environment. The stone crushers were seen to be
deployed in the above referred area were having consent to operate
and there was no hurdle in the way from Mata Ji Mandir to
Randhisar Pahari road and main road. Old pathway to Mataji
Mandir, which was through mined area in the past, has been
replaced with a new stairway with proper railing arrangements.
No obstacle/hindrances were observed on the new pathway to

Mataji Mandir during the joint verification.

5. It is pertinent to highlight that looking into the statutory violations
notified by the Department time and again, this Hon’ble Tribunal
was pleased to stop mining operations in the mining leases vide
its order dated 22.08.2022. In compliance of such order and
premised upon the violations of the agreed terms by the lease
holders, the Department was constrained to cancel 42 leases by

following due process of law.

6. Insofar as the instant response is concerned, it would be relevant
to bring to kind notice of this Hon’ble Tribunal that the
Department of Mines and Geology after following due process of
law sanctioned 42 mining leases during the period 1973 to 1981
under Rajasthan Minor Mineral Concession Rules, 1977 in
Randhisar Pahari, Sujangarh, Churu. Thereafter mining areas at
Randhisar Pahari was declared as forest land thus, following due

process of law, diversion of mining leases was made in the 1999.

7. The inspection which was carried out revealed various violations
of terms of the lease. Such violations were in the nature as
boundary pillars of the mining lease site were not found in
prescribed size, no boundary wall or wire ban/ fencing related to

the security of the mining lease site was found, no measures were
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taken for plantation, mining activities in the mining area reached
upto depth of 200 feet as against the permitted prescribed depth.
Inspection Reports highlighting illegal and unsafe mining
conditions in the lease area are annexed herewith and marked as

ANNEXURE R-2 (COLLY).

8. Before the cancellation, lessee/lease holders were duly given show
cause Notice under Rule 28(2)(xvii) Rajasthan Minor Mineral
Concession Rules, 2017 with regard to the violations committed
by them as recognized under law and adversely affecting the
environment, thus not sustainable. Show Cause notice sent under
Rule 28(2)(xvii) Rajasthan Minor Mineral Concession Rules, 2017
with regard to violations committed by the lease holders are

annexed herewith and marked as ANNEXURE R-3 (COLLY).

9. It is evident that the fact and actions of the Department as well as
the orders of cancellation are perfectly legal, valid, justified, well
within jurisdiction and in accordance with relevant laws. There is
no illegality or irregularity committed by the Department. It is
respectfully submitted, that out of the total 42 mining leases, one
lease was cancelled on 12.08.2010 by Mining Engineer, Bikaner
under Rajasthan Minor Mineral Concession Rules, 1986 for
shifting of lease area. Four other mining leases were cancelled by
the Assistant Mining Engineer from 28.07.2021 to 26.07.2022
under Rule 76(2) of Rajasthan Minor Mineral Concession Rules,
2017 on the ground that mutation documents were not presented

by the lease holder within the stipulated time.

10.0ut of the remaining 37 Mining lease, 22 lease were cancelled by
on the ground that the mining activities being carried out were in

the unsafe mining category as defined under Rule 29 and 30 of



11.

1236 0

Rajasthan Minor Mineral Concession Rules, 2017. 15 remaining
mining leases were also cancelled for non-payment of illegal
mining penalty amount under Rule 28 of Rajasthan Minor Mineral

Concession Rules, 2017.

Further, it is pertinent to note that the Mining Engineering or the
Assistant Mining Engineer has well within their power to cancel
the mining lease under Rule 28(3)(ix) of the Rajasthan Minor
Mineral concession Rules, 2017 if directions issued by them to the
lease holder and not complied with. The Hon’ble National Green
Tribunal, Central Zone Bench, Bhopal recently in Khanan Grasth
Sangharsh Samiti and Ors. vs. Union of India and Ors. (OA No.
48/2020) while upholding Rule 28(3)(ix) stated that failure to
comply with the directions of the Assistant Mining Engineer under
Rule 28(3)(ix) of the Rajasthan Minor Mineral concession Rules,
2017, would render the mining leases liable to be cancelled
wherein in that case, the Assistant Mining Engineer gave a notice
to the 15 mining lease operators in accordance with Rule 28(3)(ix),
but none of the 15 mining lease operators have complied with the
directions of the Assistant Mining Engineer and thus the mining
leases were liable to be cancelled by the Assistant Mining

Engineer.

12.1t is relevant to note here that the penalty to the tune of Rs.

35,00,00,000/- (35 Crores) has been imposed against the lease
holders, of which around Rs. 20,00,00,000/- (20 Crores) has been
recovered, there is a stay order by hon'ble High Court, Rajasthan
on Rs. 4.86 Crores and for the recovery of rest dues of Rs. 10.76
Crores for which proceedings under Land Revenue Act are going
on. A chart depicting details of recovery amount is annexed

herewith and marked as ANNEXURE R-4.
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13.1t is respectfully submitted that the Department has acted in
consonance with settled laws by following the procedure
prescribed in relevant Statues and judgments pronounced by the
Hon’ble Apex Court and this Hon’ble Tribunal. The Hon’ble
Supreme Court in Bajri Lease Loi Holders Welfare Society
through its President vs State of Rajasthan and Others 2021
SCC OnLine SC 1043 held that the penalty recommended by the
CEC for illegal s and mining is in addition to the penalty that can
be imposed by the State Government in terms of Section 21(5) of
the Mines and Minerals (Development and Regulation) Act, 1957
which empowers the state government to recover the price of the
illegally mined mineral, in addition to recovery of rent, royalty or

tax.

14.0ut of 12 defaulters, 4 lease holders have obtained stay from the
Hon’ble High Court of Rajasthan, Jodhpur for recovery of around
Rs. 4.86 Crores. Action has been taken against remaining 8 lease
holders under the Land Revenue Act 1956 to recover the arrears.
Two lease holders, being a resident of M/s Jagdamba Stone
Crushing Industries & M/s Randhisar Stone Crushing, District
Churu and attachment & auction of the property was proposed
and scheduled for 27.03.2023 & 29.03.2023. No property was
found in the name of 2 lease holders thus, no money could be
recovered from them. Moreover, on account of dispute over
ownership right of their property exist, no recovery has been made
against 1 defaulter. 3 defaulters being resident of district outside
Churu, order for demand of recovery from 2 defaulters mining
lease dues to Mining Engineer, Jaipur and Sriganganagar related
to defaulter’s residence and 1 mining lease defaulter resident of

district Bikaner. A demand order has been sent to the Mining
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Engineer, Bikaner for Recovery. A chart depicting details of
recovery amount from 12 illegal mining dues as on 20.03.2023 is

annexed herewith and marked as ANNEXURE R-5.

15.1t is pertinent to note that under the District Mineral Foundation
Trust, while a total amount of Rs. 191.69 lakhs have been received
as DMFT Fund, an amount of Rs. 333.65 has sanctioned out of
which Rs. 225.12 Lakhs has already been utilized for welfare
residents of Randhisar village. The funds have been utilized for
construction of classrooms in Schools and various other activities.
A copy of the chart showing details of the works approved from
DMFT Fund Churu in Village, Randhisar, Tehsil Sujangarh is
annexed and marked herewith as ANNEXURE R-6.

PRAYER:
It is therefore, most respectfully prayed that in view of the
submissions made hereinabove, the present reply may kindly be

taken on record.

DEPARTMENT OF MINES AND

GEOLOGY, RAJASTHAN

THROUGH
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Date: 02.04.2023 Bengali Market
New Delhi-110001

Ph. 9818488187
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
0.A. NO. 209/ 2022

IN THE MATTER OF:
MEGH SINGH ...APPLICANT
VERSUS
STATE OF RAJASTHAN & ORS. ...RESPONDENTS
AFFIDAVIT

I, Bheem Singh S/o Shri Nen Singh aged about 56 years R/o 355 -
Sudharshan Nagar, Bikaner, Rajasthan presently at New Delhi
working as Superintending Mining Engineer, Bikaner, Department of
Mines and Geology, Rajasthan am the OIC in the above-mentioned

matter and solemnly swear and affirm on oath as under: -

1. The I am working as Superintending Mining Engineer, Bikaner,
Department of Mines and Geology, Rajasthan am the QOIC in the
abovementioned matter thus competent to swear the instant
affidavit as 1 am sufficiently conversant with the fats and

circumstances of the present case.

2. 1 state that I have read and understood the contents of the
accompanying Reply which have been drafted by my counsel
under my instructions, and the same have read and understood

by me. I say that the contents of the same are true and correct to
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3. That the submissions made therein are believed to be true and

that nothing material has been concealed therefrom.

4. 1 say that Annexures annexed and marked in the instant reply are

true copies of their respective originals.

VERIFICATION: -

DEPONENT
g1+ fere

e s IS faq
TR 90 Py |

I, the Deponent above named do hereby solemnly affirm that the

contents of Paragraphs No. 1 to 4 of the foregoing Affidavit are true and

correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.

Verified at Delhi on this
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ABNEXURE R-1

Government of Rajasthan
Ofice of the Assistant mining engineer, Deptt. Of Mines & Geology, Churu (Rajasthan)
Detail of Mining lease in Randhisar pahari, Tehsil- Sujangarh, Distt. Churu (Rajasthan)

Period (1971-2009)

SNo Name of lessese date of lease Date of
ML . agreement/ period ; lease abandonment with reason Present status
3 K inspection
registration
1 2 3 6 7
1 | 38/1978, (M/s Churu Laber Conctor Co.Operative Society 12-11-1973/ | 31-Mar-25 |03-07-2000t007{ diversion pending -16.08.2009 to 19.06.2011, Cancelled on dated
65/1983 ' 12-11-1973 07-2000 Renewal Pending 01.01.2014 to 14-09-2021, lllegal 09.09.2022
Penaity dues- 15-09-2021 to 09-09-2022
2 48/1978 |Sh. Surjaram Khatik S/O Hanumanaram Khatik 02-02-1979/ | 15-Feb-29 |03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
16-02-1979 07-2000 Renewal Pending 01.01.2014 to 26.08.2022 26.08.2022
3 | 36/1980 [Sh. Dularam S/o uma ram 15-12-1981/ | 26-Jun-89 |03-07-2000to 07{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
25-08-1982 07-2000 Renewal Pending-01.01.2014 to 21-12-2017 09.09.2022
Sh. Ramniwas Sharma S/o Gordhan ram sharma, R/fo  |21-06-1989/ | 18-Feb-18
Randbhisar hill, Tehsil- Sujangarh, Churu 27-06-1989
Smt. Bijju devi W/o Sh. Shrawan Kumar 08-02-2018/ | 24-Aug-32
19-02-2018
4 54/1978 |Sh. Deepa ram S/o Sh. Dhanna ram meghwal 20-03-1979/ | 22-Aug-88 ]03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
29-08-1979 07-2000 Renewal Pending- 01.01.2014 to 14-09-2021, lllegal 09.09.2022
Sh. Girdharilal Meghwal 23-08-1988/ | 17-Oct-16 Penalty dues- 15-09-2021 to 09-09-2022
23-08-1988
Smt. Mainadevi W/O Girdharilal Meghwal 18-10-2016/ | 19-Aug-29
18-10-2016
S | 78/1978, |Sh. Niranjan Sharma 06-03-1974/ | 31-Mar-25 |03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
32/1988 06-03-1974 07-2000 Renewal Pending-01.01.2014 to 14-09-2021, lllegal 09.09.2022
Penalty dues- 15-09-2021 to 03-09-2022
6 | 35/1974, |M/s Joshi & Joshi prop. R.K. Joshi, Bikaner 03-06-1974/ | 11-Feb-82 |03-07-2000to 07{ dIiversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
86/1983 03-06-1974 07-2000 Renewal Pending-01.01.2014 to 14-09-2021, lilegal 09.09.2022
Sh. Magha ram poonia S/o Sh. Nathu ram poonia __|22-12-1981/ | 31-Jan-53 Peityois-15-00. 2031 s 0000022
12-02-1982
M/s Jagdamba Stone Crushing Industries, Randhisar 27-01-1993/ | 31-Mar-25
01-02-1993

S
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s.No Name of lessese date of lease Date of & R ¢ status
ML . agn.eeme.m/ period nspedtion lease abandonment with reason resen
registration
7 | 5/1981 ({5h.Surja Ram S/o Sh. Uma ram jat, Dungras 09-06-1981/ | 12-Aug-90 |03-07-2000 to 07{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
161/1990 14-08-1981 07-2000 Renewal Pending-01.01.2014 to 27.12.2017 09.09.2022
Sh. Jhummar Mal Jatt S/o Sh. Amar Ram, R/o Randhisar |10-08-1990/ | 29-Nov-21
hill, Tehsil- Sujangarh, Churu 13-08-1990
M/s Ambay Mines & Mineral, Randhisar 29-11-2021/ | 13-Aug-31
04-12-2021
8 | 59/1981 |Sh.Ganesh mali S/o Sh. Hari ram mali, randhisar 11.11.1981/ | 21.02.2018 {03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
paharl, Sujangarh, Churu. 09-07-1982 07-2000 Renewal Pending-01.01.2014 to0 29.12.2017 09.09.2022
MY/S Nandini Stone, Randhisar 22.02.2018/ |01.03.2020
23.02.2018
Sh. Arjun Ram S/o Sh. Mohan Ram 02.03.2020/ | 08.07.2032
04.03.2020 |
9 | 41/1978 |M/s Ganganagar Construction Company, POA Sh.Om [27-01-1974/ | 24-Jan-19 |03-07-2000t007] diversion pending-16.08.2009 ta 19.06.2011, Cancelled on dated
prakash kilka S/o Sh. Bhanwarlal kilka, R/o Absar, tehsil-|27-01-1974 07-2000 Renewal Pending- 01.01.2014 to 18-07-2017 09.09.2022
Suianearh, Churu
Sh. Megharam S/o Ruparam 23-01-2019/ | 31-Mar-25
25-01-2019
10 | 43/1978, |M/s parihara stone crushing company, Sri ganganagar |13-03-1974/ | 24-Aug-15 {03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011 Cancelled on dated
31/1988, 13-03-1974 07-2000 09.09.2022
16/1999, |Sh. Omprakash kilka S/o Sh. Bhanwar lal kilka 25-08-2015/ | 11-Sep-17
26-08-2015
M/s Durga Stone, Randhisar 12-09-2017/ | 01-Mar-20
12-09-2017
Sh. Khiya ram S/o Sh. Surja ram jat 02-03-2020/ | 31-Mar-25
04-03-2020
11 | 38/1973, |Sh. Sedu ram omprakash, Randhisar 28-08-1973/ | 10-Sep-78 |03-07-2000t007{  diversion pending-16.08.2008 to 19.06.2011 Cancelled on dated
19/1978, 31-10-1973 07-2000 09.09.2022
33/1983, [sh. Shankar singh S/o Sh. Gulab singh 30-08-1978/ | 24-Nov-10
34/1993, 11-09-1978
22/2003 |Sh. Pratap Singh Rajpurohit S/o Sh. Shankar singh, R/o  |25-11-2010/ | 31-Mar-25
randhisar pahari, Sujangarh, churu. 25-11-2010
12 | 55/1980, |Sh. pratap Singh Rajpurohit S/o Sh. Shankar singh 18-01-1982/ | 13-feb-12 |03-07-2000t007{ diversion pending-16.08.20089 to 19.06.2011 Cancelled on dated
179/1991, 28-01-1982 07-2000 20.09.2022
6/2001 |Sh. Ramniwas jat S/o Sh. Ganpatram jat 14-02-2012/ | 15-Feb-32
16-02-2012
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S.No Name of lessese date of lease Date of
ML . agreement/ | period T— lease abandonment with reason Present status
registration ~
13 | 45/1978 |sh. Inderch& Golian-Ii ,S/o Sh. Leeladhar golyan, POA 127-01-1974/ | 31-Mar-2S |03-07-2000t007{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
Sh. Manoj kumar yadav, Ratangarh, Churu. 27-01-1974 07-2000 Renewal Pending- 01.01.2014 to 14.01.2018, fllegal 09.09.2022
Penalty dues- 15.01.2018 to 09.09.2022
14 | 25/1979 |shrikhatu shayam greet udyog 27-08-1974/ | 31.03.2025 |03-07-2000t0 07{  diversion pending-16.08.2008 to 19.06.2011, Cancelled on dated
. 2708-1974 07-2000 Renewal Pending-01.01.2014 to 09-11-2021 09.11.2021
15 | 14/1977, [sh. Dhannaram S/o Hanumanaram Khatik 26-10-1977/ | 04-Nov-18 |03-07-2000t0 07{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
40/1987 26-10-1977 07-2000 Renewal Pending-01.01.2014 to 21.11.2018 09.09.2022
Sh. Banwarilal S/o Dhanaram 05-11-2018/ | 16-Jan-19
05/11/2018
M/S Ma Bhawani Stone, Randhisar 15-01-2019/ | 25-Oct-27
17-01-2019
16 | 18/1978, |M/s Randhisar Stone Crushing, prop. Sh. Om prakash 31-10-1973/ | 31-Mar-25 |03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
62/1983 |yadav 31-10-1973 07-2000 Renewal Pending-01.01.2014 to 28-02-2017, lllegal 09.09.2022
Penalty dues- 01-03-2017 to 19-09-2022
17 | 68/1978 |Sh. Daula ram khatik W/o Sh. Ramchander khatlk 03-03-1979/ | 22-08-17 {03-07-2000t007{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
25-06-1979 07-2000 Renewal Pending-01.01.2014 to 27-08-2017 09.09.2022
Smt. Shanti devi khatik W/o Sh. Daula ram khatik 23-08-2017/ | 24-un-29
24-08/2017
18 | 73/1977 |sh.Ganesha RamS/o Sh. Tejaram Meghwal 02-01-1978/ | 07-jun-18 |03-07-2000 to 07. diverslon pending-16.08.2009 to 19.06.2011, Cancelled on dated
27-04-1978 07-2000 Renewal Pending-01.01.2014 to 11.06.2018 09.09.2022
Sh. Shankar lal 5/o Sh. Ganesha Ram 06-06-2018/ | 26-Apr-28
08-06-2018
19 | S0/1979 [M/slain Stone Crushing-1l 21-12-1974/ | 31-Mar-25 [03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
21-12-1974 07-2000 Renewal Pending-01.01.2014 to 09.05.2017 09.09.2022
20 | 71/1983 |sh. Jora ram regar S/o Sh. Amra ram 22121978/ |01.08.2017 [03-07-2000t007]  diversion pending-16.08.2009 to 31.03.2017 Cancelled on dated
02-01-1979 07-2000 09.09.2022
Sh. Mangatu Ram S/o Bhikharam Dudi 01.01.2029

.
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S.No Name of lessese date of lease Date of
ML . agreement/ period " g lease abandonment with reason Present status
TS inspection
registration
21 | 29/1980, (Sh. Kishan Singh Gehlot S/o Sh. Dhura ram gehlot 05-12-1975/ | 04-Dec-25 |03-07-2000t007] diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
54/1990 05-12-1975 07-2000 Renewal Pending-01.01.2014 to 26.08.2022 26.08.2022
22 | 24/1978, |M/s lai balaji industries, Randhisar 26-11-1973/ | 12-Apr-93 [03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
49/1983 26-11-1973 07-2000 Renewal Pending-01.01.2014 to 09-03-2018 09.09.2022
M/s Ambika stone crushing 12-04-1993/ | 06-Mar-18
25-09-1993
Sh. Rajneesh sehgal S/o Sh. Vinod kumar sehgal 07-03-2018/ | 01-Apr-18
07-03-2018
Sh. Ramavtar khatik S/o Sh. Satyanarayan khatik, 29-03-2018/ | 31-Mar-25
Randhisar 02-4-2018
23 | 59/1979, |Sh. Ganesha ram S/o Sh. Jetha ram bawri 31-12-1979/ | 02-Jul-85 [03-07-2000t007] diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
40/1985 29-02-1980 07-2000 Renewal Pending-01.01.2014 to 28-02-2017, lllegal 19.09.2022
Sh. Birbal Ram Bawri S/O Ganesha Ram Bawri, 03-07-1985/ | 28-Feb-29 Penalty dues- 01-03-2017 to 19-09-2022
03-07-1985
24 | S3/1978 |Sh.P.Ram Somani 16-02-1974/ | 07-Nov-17 |03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
16-02-1974 07-2000 Renewal Pending-01.01.2014 to 19.04.2017 09.09.2022
Sh. Vinod kumar Bangadwa 06-11-2017/ | 31-Mar-25
08-11-2017
25 | 101/1977 |Sh. Panna lal bhambi 05-01-1978/ | 13-Sep-17 |03-07-2000t007{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
13-01-1978 07-2000 Renewal Pending-01.01.2014 to 09.08.2017 09.09.2022
Smt. Mamta devi S/o Sh. Narender kumar 14-09-2017/ | 06-Jan-28
18-09-2017
26 | 35/1978, |Sh. Buddharam S/o Bhairam Meghwal 03-01-1979/ | 08-Jun-93 [03-07-2000t007{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
75/1983 15-01-1979 07-2000 Renewal Pending-01.01.2014 to 18.04.2017 09.08.2022
Sh. Hukma ram W/o Sh. Tanna ram meghwal, 27-05-1993/ | 07-Nov-17
Randhisar hill, Suiangarh, Chury 09-06-1993
Smt. Raju devi manda W/o Nopa ram manda 03-11-2017/ | 14-Jan-29
08-11-2017
27 | 18/1980, |sh. Idan S/o Sh. malchand dhobi 10-06-1981/ | 26-Jun-17 |03-07-2000t0 07{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
162/1990 27-06-1981 07-2000 Renewal Pending- 01.01.2014 to 27.06.2017 09.09.2022
Sh. Rajender panwar S/o Sh. Idan panwar 2706-2017/ | 26-Jun-31
28-06-2017
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Name of lessese

date of lease

pD ML . agreement/ | period lnls):::t‘l):n lease abandonment with reason Present status
_reeistration
28 | 74/1978 |Sh. Surjaram S/o Purnaram Meghwal 30-05-1979/ | 11-Oct-81 [03-07-2000to 07{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
31-07-1979 07-2000 Renewal Pending-01.01.2014 to 06-06-2017 09.09.2022
M/s Puniya Blast Supplier, prop. Bhanwar lal puniya,  [19-09-1981/ | 30-lul-29
Randhisar hill, Sujangarh, Churu 12-10-1981
29 | 44/1978 |Sh. Inderch& Golian-{,5/0 Sh. Leeladhar golyan 27-01-1974/ | 31-Mar-25 |03-07-2000t0 07{  diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
27-01-1974 07-2000 Renewal Pending-01.01.2014 to 14.01.2018, lllegal 09.09.2022
Penalty dues- 15.01.2018 to 09.09.2022
30 | 76/1983 [Sh. Mohanlal Sharma S/O Raman Lal Sharma 28-01-1974/ | 29-May-18 |03-07-2000t0 07{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
28-01-1974 07-2000 Renewal Pending-01.01.2014 to 01-05-2018 09.09.2022
Sh. Tarachand S/o Asharam Jat 30-05-2018/ | 31-Mar-25
04-06-2018
31 | 15/1980 [Sh. Munsi Ram Chamar S/O Nikuram Chamar 22-09-1981/ | 1S-ul-21 |03-07-2000t007{ diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
04-11-1981 07-2000 Renewal Pending-01.01.2014 to 15-07-2021 09.09.2022
Sh. Rameshwar lal S/o Sh. Munsiram Chamar 15-07-2021/ | 05-Aug-21
16-07-2021
M/s Jai Maa stone, Randhisar 05-08-2021/ | 03-Nov-31
06-08-2021
32 | 48/1980, {M/s Pooja stone blast 29-06-1981, 16-Oct-17 |03-07-2000to 07{  diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
36/1986 18-09-1981 07-2000 Renewal Pending-01.01.2014 to 08-09-2017 09.09.2022
M/s Ambika stone blast suppliers, Randhisar 17-10-2017/ | 17-Sep-31
8-10-2017
33 | 16/1980, |M/s Shyam greet utpadak comp 23-12-1980/ | 13-Dec-92 {03-07-2000t0 07{ diversion pending 16.08.2009 to 19.06.2011, Cancelled on dated
52/1990 31-12-1980 07-2000 | Renewal Pending-01.01.2014 to 14.09.2021, ilegal 09.09.2022
Sh. Yogesh Kumar Sharma S/0 Niranjan Sharma 07-12-1992/ | 30-Dec-30 Penalty dues-15.09.2021 to 09.09.2022
14-12-1992
34 | 95/1978 |Sh. Bhagirath Mal Agarwal S/O Tota Ram Agarwal, 27-02-1974/ | 31-Mar-25 (03-07-2000t007{ diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated
{Randhisar hill, Sujangarh, Churu 27-02-1974 07-2000 Renewal Pending-01.01.2014 to 28.07.2021 28.07.2021
35 | 13/1978 [sh.Lokbandu Somani S/O Ram Chander Somani 11011979/ | 11-Jul-18 [03-07-2000t007{ diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated
15-01-1979 07-2000 Renewal Pending-01.01.2014 to 28.09.2017 09.09.2022
Sh. Ashwanl kumar saien S/o Sh. Vijay kumar saien 12-07-2018/ | 14-Jan-29
19-07-2018
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Name of lessese date of lease
S.No ML . ag“}em:im/ period Inl::::t?:n lease abandonment with reason Present status
I ation
36 | 42/1978 |Sh. Gopi Ram S/O Mahadev Prasad 27-01-1974/ | 19-Feb-18 [03-07-2000t0 07{ diversion pending- 16.08.2009 to 15.06.2011, Cancelled on dated
27-01-1974 07-2000 Renewal Pending-01.01,2014 to 30.08.2017 09.09.2022
Sh. Mangilal S/o Sh. Ghisa Ram Jat 16-02-2018/ | 31-Mar-25
20-02-2018
37 | 15/1978, |M/s Jain Stone Crushing-1 01-07-1973/ | 11-Apr-18 |03-07-2000t007{ diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated
74/1982 01-07-1973 07-2000 Renewal Pending-01.01.2014 to 30.08.2017 09.09.2022
Mrs. Fuli devi W/o Sh. Pura Ram 11-04-2018/ | 16-Mar-19
12-04-2018
Sh. Radheshyam S/o Sh. Nathuram 14-06-2019/ | 31-Mar-25
17-06-2019
38 | 20/1978, |Sh. Lalit Kumar Verma S/O Hanuman Mal Verma, R/o  [31-10-1973/ | 30-Oct-93 [03-07-2000t007{ diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated
60/1983 {Hanuman colony, Post- ladnu, nagaur 31-10-1973 07-2000 Renewal Pending-01.01.2014 to 28.02.2017, lllegal 09.09.2022
Penalty dues- 01-03-2017 to 03-09-2022
39 | 92/1978 |Sh. Khumba ram S/o Sh. Deva ram jat 26-02-1979/ | 12-Sep-08 |03-07-2000 to 07 diversion pending 16.08.2009 to 19.06.2011, Cancelled on dated
30-03-1979 07-2000 Renewal Pending-01.01.2014 to 15.11.2017 09.09.2022
Sh. Satyanarayan Puniya 12-09-2008/ | 29-Mar-29
12-05-2008
Sh. Babulal puniya S/o Sh. Sugna ram puniya 28-11-2019/ | 29-Mar-29
25-11-2019
40 | 57/1978, |Sh. Noparam S/o Devaram Meghwal 03-01-1979/ | 28-Oct-93 |03-07-2000t007{ diversion pending 16.08.2009 to 19.06.2011, Cancelled on dated
74/1983 15-01-1979 07-2000 Renewal Pending- 01.01.2014 to 14.09.2021, lllegal 09.09.2022
Smt. Parki Devi W/O Nupa Ram, R/o Randhisar hill, 29-10-1993/ | 14-Jan-29 Penalty dues-15.09.2021 to 09.09.2022
Sujangarh, Churu 29-10-1993
41 | 11/1978 |Sh. Pura ram harijan S/o Sh. Dhanaram 04-04-1978, | 18-Jun-81 |03-07-2000 to 07 diversion pending 16.08.2009 to 09.09.2022 Cancelled on dated
27-04-1978 07-2000 09.09.2022
M/s P.G. Stone Crusing Ind. 30-05-1981/ | 26-Apr-28
19-06-1981
42 | 54/1973, |M/s Shyam greet utpadak company 27-08-1973/ | 12-Aug-10 |03-07-2000 to 07 diversion pending 16.08.2009 to 12.08.2010 Cancelled on dated
21/1988 12-11-1973 07-2000 12.08.2010
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Government of Rajasthan
Ofice of the Assistant mining engineer, Deptt. Of Mines & Geology, Churu (Rajasthan)
Detail of Mining lease in Randhisar pahari, Tehsil- Sujangarh, Distt. Churu (Rajasthan)

ﬂ'rmexleq—_é___

2011 gpwavd

Period-2011 Onward
S.No - Name of lessese date of lease ) Date of )
* agreement/ period Inspection lease abandonment with reason Present status
A-registration
1 2 3 6 7
1 | 38/1978, |M/s Churu Laber Conctor Co.Operative Society 12-11-1973/ | 31-Mar-25 | 03-11-2012, diversion pending -16.08.2009 to 19.06.2011, Cancelled on dated
65/1983 12-11-1973 14-12-2021 | Renewal Pending 01.01.2014 to 14-03-2021, lllegal 09.09.2022
Penalty dues- 15-09-2021 to 09-09-2022
2 | 48/1978 |Sh. Surjaram Khatik S/O Hanumanaram Khatik 02-02-1979/ | 15-Feb-29 | 02-Nov-12 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
16-02-1979 Renewal Pending 01.01.2014 to 26.08.2022 26.08.2022
3 | 36/1980 |Sh. Dularam S/o uma ram 15-12-1981/ | 26-Jun-89 | 07-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
25-08-1982 08-02-2022, Renewal Pending- 01.01.2014 to 21-12-2017 09.09.2022
Sh. Ramniwas Sharma S/o Gordhan am sharma, R/ [21-06-1989/ | 18-Feb-18 | 28-05-2022
Randhisar hill, Tehsil- Sujangarh, Churu 27-06-1989
Smt. Bijju devi W/o Sh. Shrawan Kumar 09-02-2018/ | 24-Aug-32
15-02-2018
4 54/1978 |Sh. Deepa ram Sfo Sh. Dhanna ram meghwal 20-03-1979/ | 22-Aug-88 | 31-10-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
23-08-1979 07-12-2021 |Renewal Pending- 01.01.2014 to 14-09-2021, lilegal 09.09.2022
Sh. Girdharilal Meghwal 23-08-1988/ | 17-Oct-16 Penalty dues- 15-09-2021 to 09-03-2022
2308-1988
Smt. Mainadevi W/O Girdharilal Meghwal 18-10-2016/ | 19-Aug-29
18-10-2016
S | 78/1978, |Sh. Niranjan Sharma 06-03-1974/ | 31-Mar-25 | 07-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
32/1988 06-03-1974 07-12-2021 | Renewal Pending-01.01.2014 to 14-09-2021, lllegal 09.09.2022
Penalty dues- 15-09-2021 to 09-09-2022
6 | 35/1974, |M/sJoshi & Joshi prop. R.K. Joshi, Bikaner 03-06-1974/ | 11-Feb-82 | 06-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
86/1983 03-06-1974 07-12-2021 | Renewal Pending-01.01.2014 to 14-09-2021, lllegal 09.09.2022
Sh. Magha ram poonia S/o Sh. Nathu ram poonia 22-12-1981/ | 31-Jan-93 Penaity dues- 15-09-2021 to 09-03-2022
12-02-1982
M/s Jagdamba Stone Crushing Industries, Randhisar 27-01-1993/ | 31-Mar-25
01-02-1993
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Name of lessese

date of lease

S.No ML " Date of
. agreement/ period % . lease abandonment with reason Present status
r stiscs inspection
7 5/1981 |[Sh. Surja Ram S/o Sh. Uma ram jat, Dungras 09-06-1981/ | 12-Aug-90 | 05-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
161/19%0 14-08-1981 28-05-2022, Renewal Pending-01.01.2014 t0 27.12.2017 09.09.2022
Sh. Jhummar Mal Jatt S/o Sh. Amar Ram, R/o Randhisar [10-08-1990/ | 29-Nov-21 | (09-06-2022
hill, Tehsil- Sujangarh, Churu 13-08-1920
M/s Ambay Mines & Mineral, Randhisar |29-11-2021/ | 13-Aug-31
04-12-2021
8 | 59/1981 [Sh.Ganesh mali S/o Sh. Hari ram mali, randhisar 11.11.1981/ | 21.02.2018{ 04.11.2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
pahari, Sujangarh, Churu. 09-07-1982 24.12.2021 Renewal Pending-01.01.2014 to0 29.12.2017 09.09.2022
M/S Nandini Stone, Randhisar 22.02.2018/ | 01.03.2020
23.02.2018
Sh. Arjun Ram S/o Sh. Mohan Ram 02.03.2020/ | 08.07.2032
04.03.2020
9 41/1978 {M/s Ganganagar Construction Company, POA Sh.Om (27-01-1974/ | 24-Jan-19 | 24-12-2021, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
prakash kilka S/o Sh. Bhanwarlal kilka, R/o Absar, tehsil-|27-01-1974 27-05-2022 Renewal Pending- 01.01.2014 to 18-07-2017 09.09.2022
[Suiangarh, Chury
Sh. Megharam S/o Ruparam 23-01-2019/ | 31-Mar-25
25-01-2019
10 | 43/1978, {M/s parihara stone crushing company, Sri ganganagar [13-03-1974/ | 24-Aug-15 | 27-May-22 diversion pending-16.08.2009 to 19.06.2011 Cancelled on dated
31/1988, 13-03-1974 09.09.2022
16/1999, |Sh. Omprakash kilka S/o Sh. Bhanwar lal kilka 25-08-2015/ | 11-Sep-17
26-08-2015
M/s Durga Stone, Randhisar 12-09-2017/ | 01-Mar-20
12-09-2017
Sh. Khiya ram S/o Sh. Surja ram jat 02-03-2020/ | 31-Mar-25
04-03-2020
11 | 38/1973, |Sh. Sedu ram omprakash, Randhisar 28-08-1973/ | 10-Sep-78 | 08-02-2022, diversion pending-16.08.2009 to 19.06.2011 Cancelled on dated
19/1978, 31-10-1973 27-05-2022 09.03.2022
33/1983, |sh. Shankar singh S/o Sh. Gulab singh 30-08-1978/ | 24-Nov-10
34/1993, 11-09-1978
22/2003 |{Sh. Pratap Singh Rajpurohit S/o Sh. Shankar singh, Rfo |25-11-2010/ | 31-Mar-25
randhisar pahari, Sujangarh, churu. 25-11-2010
12 | 55/1980, |Sh. pratap Singh Rajpurohit S/o Sh. Shankar singh 18-01-1982/ | 13-Feb-12 | 30-Aug-22 diversion pending-16.08.2009 to 19.06.2011 Cancelled on dated
179/1991, 28-01-1982 20.09.2022
6/2001 |Sh. Ramniwas jat S/o Sh. Ganpatram jat 14-02-2012/ | 15-Feb-32
16-02-2012 e
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Sh. Mangatu Ram S/o Bhikharam Dudi

S.No Name of lessese date of lease Date of
ML . agreement/ period 2 © lease abandonment with reason Present status
: inspection
13 | 45/1978 |Sh. Inderch& Golian-ll ,S/o Sh. Leeladhar golyan, POA 27-01-1974/ | 31-Mar-25 | 03-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
Sh. Manoj kumar yadav, Ratangarh, Churu. 27-01-1974 23-12-2021, |Renewal Pending-01.01.2014 to 14.01.2018, lllegal 09.09.2022
31-12-2021 Penalty dues- 15.01.2018 to 09.09.2022
14 | 25/1979 |[Shri khatu shayam greet udyog 27-08-1974/ | 31.03.2025 | 07-11-2012 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
27-08-1974 Renewal Pending-01.01.2014 to 09-11-2021 09.11.2021
15 | 14/1977, |Sh. Dhannaram S/o Hanumanaram Khatik 26-10-1977/ | 04-Nov-18 | 02-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
40/1987 26-10-1977 21-12-2021, Renewal Pending-01.01.2014 t0 21.11.2018 09.09.2022
27-05-2022 | °
Sh. Banwarilal S/o Dhanaram 05-11-2018/ | 16-Jan-19
05/11/2018
M/S Ma Bhawani Stone, Randhisar 15-01-2019/ | 25-Oct-27
17-01-2019
16 | 18/1978, |M/s Randhisar Stone Crushing, prop. Sh. Om prakash 31-10-21973/ | 31-Mar-25 | 03-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
62/1983 |yadav 31-10-1973 14-12-2021 | Renewal Pending-01.01.2014 to 28-02-2017, lllegal 09.09.2022
Penalty dues- 01-03-2017 to 19-09-2022
17 | 68/1978 |Sh. Daula ram khatik W/o Sh. Ramchander khatik 03-03-1979/ 22-08-17 | 06-11-2012, diversion pending-16.08.2009 to 15.06.2011, Cancelled on dated
25-06-1979 24-12-2021, Renewal Pending-01.01.2014 to 27-08-2017 09.09.2022
Smt. Shanti devi khatik W/o Sh. Daula ram khatik 23-08-2017/ | 24-3un-29 | 27-05-2022
24-08/2017
18 | 73/1977 |Sh. Ganesha Ram S/o Sh. Tejaram Meghwal 02-01-1978/ | 07-Jun-18 | 04-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
27-04-1978 28-12-2021, Renewal Pending-01.01.2014 to 11.06.2018 09.09.2022
28-05-2022
Sh. Shankar lal S/o Sh. Ganesha Ram 06-06-2018/ | 26-Apr-28
08-06-2018
19 | 50/1979 |M/sJain Stone Crushing-Il 21-12-1974/ | 31-Mar-25 { 31-12-2021, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
21-12-1974 27-05-2022 Renewal Pending-01.01.2014 to 09.05.2017 09.09.2022
20 | 71/1983 |Sh. Jora ram regar S/o Sh. Amra ram 22.12.1978 / | 01.08.2017 | 14-12-202%, diversion pending-16.08.2009 to 31.03.2017 Cancelled on dated
02-01-1979 27-05-2022 09.09.2022
01.01.2029
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Name of lessese

date of lease

sl agreement/ | period mzaten:n lease abandonment with reason Present status
registration pe
21 | 29/1980, |Sh. Kishan Singh Gehlot S/o Sh. Dhura ram gehlot 05-12-1975/ | 04-Dec-25 | 02-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
54/1990 05-12-1975 14-12-2021 Renewal Pending-01.01.2014 to 26.08.2022 26.08.2022
22 | 24/1978, |M/s Jai balaji industries, Randhisar 26-11-1973/ | 11-Apr-93 | 03-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
49/1983 11-1973 16-01-2022, Renewal Pending-01.01.2014 to 09-03-2018 09.09.2022
M/s Ambika stone crushing 12-04-1993/ | 06-Mar-18 | 28-05-2022
25-09-1993
Sh. Rajneesh sehgal S/o Sh. Vinod kumar sehgal 07-03-2018/ | O1-Apr-18
07-03-2018
Sh. Ramawtar khatlk S/o Sh. Satyanarayan khatik, 29-03-2018/ | 31-Mar-25
Randhisar 02-4-2018
23 | 59/1979, |Sh. Ganesha ram S/o Sh. Jetha ram bawri 31-12-1979/ | 02-Jul-85 | 07-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
40/1985 29-02-1980 30-12-2021 |Renewal Pending-01.01.2014 to 28-02-2017, lllegal 19.09.2022
Sh. Birbal Ram Bawni S/O Ganesha Ram Bawri, 03-07-1985/ | 28-Feb-29 Penalty dues- 01-03-2017 to 19-09-2022
03-07-1985
24 | 53/1978 |Sh. P.Ram Somanl 16-02-1974/ | 07-Nov-17 | 04-11-2012, | diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
16-02-1974 28-05-2022, Renewal Pending-01.01.2014 to 19.04.2017 09.09.2022
10-06-2022
Sh. Vinod kumar Bangadwa 06-11-2017/ | 31-Mar-25
08-11-2017 _
25 | 10171977 |Sh. Panna lal bhambi 05-01-1978/ | 13-Sep-17 | 31-10-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
13-01-1978 08-12-2021, Renewal Pending-01.01.2014 to 09.08.2017 09.05.2022
Smt. Mamta devi S/o Sh. Narender kumar 14-09-2017/ | 06-Jan-28 | 27-05-2022
18-09-2017 i
26 | 35/1978, |Sh. Buddharam S/o Bhairam Meghwal 03-01-1979/ | 08-Jun-93 | 24-12-2021, diversion pending-16.08.2009 to 15.06.2011, Cancelled on dated
75/1983 15-01-1979 27-05-2022 Renewal Pending-01.01.2014 to 18.04.2017 09.09.2022
Sh. Hukma ram W/o Sh. Tanna ram meghwal, 274051993/ | 07-Nov-17
Randhisar hill, Sujangarh, Chury 3
Smt. Raju devi manda W/o Nopa ram manda 03-11-2017/ | 14-1an-29
8-11-2017
27 | 18/1980, |Sh. Idan S/o Sh. malchand dhobi 10-06-1981/ | 26-Jun-17 | 29-12-2021, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
162/1930 27-06-1981 27-05-2022 Renewal Pending- 01.01.2014 to 27.06.2017 09.09.2022
Sh. Rajender panwar S/o Sh. Idan panwar 27-06-2017/ | 26-Jun-31
28-06-2017
28 | 74/1978 |Sh. Surjaram S/o Purnaram Meghwal 30-05-1979/ | 11-Oct-81 | 03-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
31-07-1979 2805-2022, Renewal Pending-01.01.2014 to 06-06-2017 09.09.2022
M/s Puniya Blast Supplier, prop. 8hanwar lal puniya, 19-09-1981/ | 30-Jul-29 | 10-06-2022
Randhisar hill, Sujangarh, Churu 12-10-1981
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S.No Name of lessese date of lease Date of
ML . agreement/ period . i lease abandonment with reason Present status
coct 2 inspection
29 | 44/1978 |Sh. Inderch& Golian-1,S/o Sh. Leeladhar golyan 27-01-1974/ | 31-Mar-25 | 03-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
27-01-1974 21-12-2021, | Renewal Pending-01.01.2014 to 14.01.2018, lllegal 09.09.2022
30-12-2021 Penalty dues- 15.01.2018 10 09.09.2022
30 | 76/1983 |Sh. Mohanlal Sharma S/O Raman Lal Sharma +|28-01-1974/ | 29-May-18 | 04-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
28-01-1974 28-12-2021, Renewal Pending-01.01.2014 to 01-05-2018 09.09.2022
Sh. Tarachand S/o Asharam Jat 30-05-2018/ | 31-Mar-25 | 28-05-2022
04-06-2018
31 | 15/1980 |Sh. Munsi Ram Chamar S/O Nikuram Chamar 22-09-1981/ | 15-jul-21 | 06-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
04-11-1981 31-12-2021, Renewal Pending-01.01.2014 to 15-07-2021 09.09.2022
Sh. Rameshwar lal S/o Sh. Munsiram Chamar 15-07-2021/ | 05-Aug-21 | 27-05-2022,
16-07-2021 06-06-2022
M/s Jai Maa stone, Randhisar 05-08-2021/ | 03-Nov-31
06-08-2021
32 | 48/1980, |M/s Pooja stone blast 29-06-1981, 16-Oct-17 | 05-11-2012, diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated
36/1986 18-09-1981 25-01-2018, Renewal Pending-01.01.2014 to 08-09-2017 09.09.2022
M/s Ambika stone blast suppliers, Randhisar 17-10-2017/ | 17-Sep-31 | 27-05-2022
18-10-2017
33 | 16/1980, {M/sShyam greet utpadak comp 23-12-1980/ | 13-Dec-92 | 01-11-2012, diversion pending 16.08.2009 to 19.06.2011, Cancelled on dated
52/1990 31-12-1980 14-12-2021 | Renewal Pending-01.01.2014 to 14.09.2021, Hlegal 09.09.2022
Sh. Yogesh Kumar Sharma /0 Niranjan Sharma 07-12-1992/ | 30-Dec-30 Penalty dues-15.09.2021 to 09.09.2022
14-12-1992
34 | 95/1978 |Sh. Bhagirath Mal Agarwal S/O Tota Ram Agarwal, 27-02-1974/ | 31-Mar-25 30-Jul-21 diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated
Randhisar hill, Sujangarh, Churu 27-02-1974 Renewal Pending-01.01.2014 to 28.07.2021 28.07.2021
35 | 13/1978 |Sh.Lokbandu Somani S/O Ram Chander Somani 11-01-1979/ | 11-Jul-18 | 07-11-2012, diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated
15-01-1979 07-12-2021, Renewal Pending-01.01.2014 to 28.09.2017 09.09.2022
Sh. Ashwani kumar saien S/o Sh. Vijay kumar saien 12-07-2018/ | 14-Jan-29 { 27-05-2022
19-07-2018
36 | 42/1978 [Sh. Gopi Ram 5/O Mahadev Prasad 2701-1974/ | 19-Feb-18 | 07-11-2012, | diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated
27-01-1974 28-05-2022 Renewal Pending-01.01.2014 to 30.08.2017 09.09.2022
Sh. Mangilal S/o Sh. Ghisa Ram Jat 16-02-2018/ | 31-Mar-25
20-02-2018
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SN Name of lessese date of lease
-NO ML Date of
. agreement/ period psiin lease abandonment with reason Present status
registration
37 | 15/1978, |M/s Jain Stone Crushing-| 01-07-1973/ | 11-Apr-18 | 07-11-2012, | diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated
74/1982 01-07-1973 28-05-2022 Renewal Pending-01.01.2014 to 30.08.2017 09.09.2022
Mrs. Fuli devi W/o Sh. Pura Ram 11-04-2018/ | 16-Mar-19
12-04-2018
Sh. Radheshyam S/o Sh. Nathuram 14-06-2019/ | 31-Mar-25
17-06-2019
38 | 20/1978, [Sh. Lalit Kumar Verma S/O Hanuman Mal Verma,Rfo |31-10-1973/ | 30-Oct-93 | 03-11-2012, diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated
60/1983 [Hanuman colony, Post- ladnu, nagaur 31-10-1973 21-12-2021 | Renewal Pending-01.01.2014 to 28.02.2017, illegal 09.09.2022
Penalty dues- 01-03-2017 to 09-09-2022
39 | 92/1978 |Sh. Khumba ram S/o Sh. Deva ram jat 26-02-1979/ | 12-Sep-08 | 04.11.2012, diversion pending 16.08.2009 to 19.06.2011, Cancelled on dated
30-03-1979 28-05-2022, Renewal Pending-01.01.2014 to0 15.11.2017 09.09.2022
Sh. Satyanarayan Punlya 12-09-2008/ | 29-Mar-29 | 10-06-2022,
12-038-2008 18-07-2022
Sh. Babulal puniya S/o Sh. Sugna ram puniya 28-11-2019/ | 29-Mar-29
29-11-2019
40 | S7/1978, [Sh. Noparam S/o Devaram Meghwal 03-01-1879/ | 28-Oct-93 | 03-11-2012, diversion pending 16.08.2009 to 19.06.2011, Cancelled on dated
74/1983 15-01-1979 21-12-2021, |Renewal Pending- 01.01.2014 to 14.09.2021, lllegal 09.03.2022
Smt. Parki Devi W/O Nupa Ram, R/o Randhisar hill, 29-10-1993/ | 14-Jan-29 | 30-08-2022 Penalty dues-15.09.2021 to 09.09.2022
Sujangarh, Churu 29-10-1993
41 | 11/1978 |Sh. Pura ram harijan S/o Sh. Dhanaram 04-04-1978, 18-Jun-81 | 31-10-2012, diversion pending 16.08.2009 to 09.09.2022 Cancelled on dated
27-04-1978 08-12-2021 09.09.2022
M/s P.G. Stone Crusing Ind. 30-05-1981/ | 26-Apr-28
19-06-1981
42 | 54/1973, |M/s Shyam greet utpadak company 27-08-1973/ | 12-Aug-10 - diversion pending 16.08.2009 to 12.08.2010 Cancelled on dated
21/1988 12-11-1973 12.08.2010
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g~ {Under Section 24 of the Air A ! and uw_§mm 10 of EP Act, 1986)
o o iy Misng LW ! Sh. Ashwini kumarsain }
! e | ML No.- 13/1978
z} P s mg faiie | Village- Randhisar, Tehsil. Sijangarh — ]
¢: Area of the Mining " - 5 ™

?

4 % m Pi aﬁa%m«?cw "\MMM\;F
} mm TPA which siands valid finzg.02, 2&3
a2 ﬁmmwmmmmdemsxmng In reference to cancellation order issued by
I i ‘ SME Eilmter vide . Jetter wo 1862
2 ¥, recommendation  for
! Mnﬁmﬁmmmweﬂm
S e R RSPCEB Head i Head Office Jai aipur, o

Touse \mfm non-operational during inspection
. due 1o canceHation of mining lease.

No overburden found |

i a the site
3 Status of Wire Fencing/Pormen

57 [ Status of Lease Pillars Lease pillars were found ai the time o Tnspeciion™

6 Status of Rainwater harvesting structure N@m?mmbmmi@mmmemm

available at the site %
z
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2
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" -_;,_‘MQ-W:; Section 24 of the Air Act, 1981 wnd Unider Seqtion 10
|

! . Name of the Miniog L.ease

e s R

D1 b Address of the Mining Lease
T s .
[ AT T Wi T

ofEP Act, 1986)

~Chorg "
_____ - 5000hec! I —
e e
) f ate o T e S
(.3 Typeof N s o |
-4 S ofthe Mining Lamsg . T —
| { CT0 was issued for the production capacity of |
L] | 10170 TPA which e g i3k o8 2026 |
Fo By |
| ! "
i i
f |

Bser 0o % £y
Whether water spriakling
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- {Under Section 24 of the Air Acy, 1981 and Under Section 10 of €P Act, 1986

....... i i s ama e s i RO

3 Name of the Mining 1.case TﬂaMamm

g
| -
* seceliion o )
i SME  Biksser vide Jstter e 1968
dated09.09.2022 recommundation  for
i ] revocation of CTO has been forwarded to
i .' W- non-operational during in i
pﬁ dis 10 concellagion of mining lease, N i
i
3| Stawus of 6 No overburden found }
3 Whetlier adequate planiation was Toynd Approx 46 Ry
at the site iesdequate plantation
4 Status of Wire Fen it Wall | Wire Fencing found at auter side of the mining luase
ared
i i
5 Siatus of Lesse Pillars Lease pillars were ﬁ;mé&ﬁwlihw&f%peu}m
6 Status of Rufmwater hirvesting
available at the site
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S __&mmwﬁ_@mwmw Section 10 of EP Act, 1986)
[ | Nemeofthe Miring Loase sAmbika Stone Balast Suppllers
PR i ,,.m..._..w_w_‘_,m_miwsmw-mm%_ﬁﬁq
[ 1| b Address of the Mining Legse pge- Raadhisar, Teksik Sujangarh
{ District. Chury : :
| Lo Area of Min " ! iy

% | Dueofinspeciion e 1 13 B
3 : nes

106836

In reference i cance
SME
nted09.09.2022 | recommen

3 m M&{W e — ; Mv.;.:;::,:: i _ o m}
CTO was issued for the production capacity of
TPA which stands vafig 1ill30.09.2027

ﬂlﬂanemwkmhy

Bikamer vide Jotter

mmwm‘{}m&mﬁw?‘dﬁw

e s i

e 1939
@ﬁoﬁ for

5% SR RSPCB Head Office Jaipur,
waler sprinkling was found mmr@mdmwmmmmﬁm%
I carried out at critien poinds prone to alr due to cancellation of mining lease,
! pollution, i
p 1
S i
k- |
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| 3 M@WWA&M;%;

isgued ;
106836 TPA which stands valid tii?.?f‘.lmﬁ

fn reference to cancellation order issued by
SME Bikaner vide leiter no 1967 dated
09.09.2022 , recommendation for revocation |
of CTO has been forwarded to RSPCB Head

Office Jaipur,

water imuldil:u ' fotmd
W ‘“‘t at etitical points prone 10 air

mw&mm

due to cancelistion afmiamg

No overburden found

3| Whether adequate plantation was found

&l the site
4 | Status of Wire Fencing/Permanent Weil

5 Status of Lease Piliars

svailable at m site
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{(}@é&r Section 24 of the Air Act, I‘98f mi}mm 10 of EP Ag, 19867

it
L&;m of the Mining Lease

] bamﬁerwmmgm

e Arcaofihe Mining Lease

i 4. Mobile

L2 | Date of lnspection

Type of Industry

Lad

4__ Status of the Mining Lease

5 | Status of consent under Ady Act, 1981

CTE} was issued for the procluction mm:ty af
‘ 8912! TPA which stands valid il30.04.2026

in reference to cancellation order jssued by
| SME

i . letter no 1883
| dated09.09.2022 . recommendation for
Jmmtton of CTO has been forwarded to

RSPCB Head Office Jaipur.

S.No. | Description i Observation TN
! Whether water was found Lemwasfnundmnpwoa&dmiwmmm
w;g?ﬁ;ut af critical potms prone o air éuetazmllaﬂonufmumng lease, :
oo :
Z Status of Overburden No overburden {ound

3 Wmmwmmeplmmwuma
at the site

4 Status of Wire Fencin

s Siatus of Lease Billars

[ Swtus of Rainwater barvesting struciure
avuilabie gt the site
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OSBRI ..., .5 Swm 24 of the Air Act, lt}m

___________ and Under Section 1) of EP A, Jom
M Amar Grit Udjng
i . Name of the Indussry IU)“HE iD. 28049,
i i i M = " Khasta No, E7E T WW
Lowk Cony ~ C0% 9
{ Village- Rundiisay ¢ % :
L | b Address of the Industry | Telnil- Sutjangarh - I
l District. (“‘i:um ;
T — PR S T——— BUSER Svim i
B S A s, S R
L fe Teiepiope ” ~ o e I e !
; 4 e
2 | b of lngonction i 19 murias |
3 Type of industry ] Sione Crughing gy ™
LiYpe o L e R
4 | Nature of Industry Lt Air Polliting s B i N |
5 | Size of Industry: Large Medium/ Smali Smuf o R
6 | Category of Irzz!mm Red/ Orangel Cireony

of  Operati Operation duting
imal/ Non-operational/ (7

i

5. No. | Machinery chrt;:giim ___________
Pmmm Jaw Crusher. ¢ ]
Secondary Jaw f:rusher» ¥ T ;
P | Jaw Crusher ,F Bt Dot Pantpgy
! |
R <
Wit
3 J | S v ; ater Tankers — J Horewel|
;«__._HW B RS ARRE SR SR -

[ 4 i DG set (if any) Yoe 7 No E
If Yes. then Capacily

!
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 Whether gv
Do

" Whether N ibratory Sereen was foind coverd’ 1 ¢

- Whether Chakkl

or o secondary aw crusher was found | Con

| ™ Nos. of Sides were found covered. |

B4 Now, of Sides were found covered,
Al Nos. of Sides were found ungpversd,
Top was found wseevered 7 o ered.

Covered 1 Partiully Covered 7
Uncovered
VR 1

oMo of Bides were found covered,
:\im of Sides were lound uncovered,
Top was found uncovered ! covered,
Covered i Purtially Covered  /
Uncovered

Nos. of Sides were found sncovered, |
Top was found sscovered 7 covered,

Machine was found covered?

i Nauw, of Sides were found sncovered, |

Covered / Partinily Covered
Uncovered
N A

Nen. of Sides were found covered, |

Top was found uncovered 7 covered,

Whether mechanical chute was provided with the drop | Yex { Na
. point of dust conveyor? ’.
e :
Whether water s:m;ce fucllity has swrage facility of  Yes / No
atlenst 30 ey
\vﬂ
 Whether hurd sorface path/muroom road was provided i | Yos ¢ Mo
! the premises? :
" Wiiether there is provision of regular Yes f No

| ol the ground within the premises?

Flexible pipe for sprinkling provided? Yes
i o

i Apprux.

i [ r——
Newly 10 Nos. | a0 whl
Plasited §
Saplings
Toruf area’ ¥0O0 P~
s _Addaials....

7 Whether wind breaking wall is provided? Yoo T He

Whiether boundary of the unit was demarcaied?

Nos. of sides were found |
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1 P S Do
| demurcated

e S |

g Inisy ] W p i g
? § | Yes L=y No

; Secondary jaw crusher/Gramutator ;

| et |
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£ _wwzw%i’?;tﬁﬁg...%a;%w_f?s* OO EP Act, 1985

y e LT Secti £T08 e

i e Angira Stagey M6 " ]
! & Name of tha Incusiry ! {Unit Ip. 37977
i

. i
i Khasra No, 93373 | 92608 e
2 Villnge

| : | = Randhiggr ;
! f b. Address of the fm“}’ | Telsil. Sujangary QM LS = 4
i District- Cliyyy

R iy —
Cmmy Qf fndusw M Q]"ﬁ Gi ..... — i s —"

Thr———__ Descripi LEa
Primary Jaw ¢ sher- &
Scctmdar}r Jaw Crusher. 0}
| Jaw Crusher ajrif Dust Plan;. o)

T —— T ————
| o 5 "

N —e—
L | Source of wager _ \ijme =

4 DG e {if any) [ve 4 No 3
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..BY _ Nos, of Sides were found cove
-t Nos, of Sides were found sncove:

: Top was found useercered  / covered, ;
s i T '
20 Whether granulator or seeondary jow crushier was found | Covered / Partially Covered
fooened® Uncovered
LM Nos. of Sides were found Lover
b Nos, of Sides were found Uncover
Top was found vreeversd 7 coversd. 1
Y \\ihthuw\wfélm!ngwﬁire(mum found covered”? Covered v 7 Partialty Covered
Uncovered
QQ Nos. of Sides were found enven
AL Nos. of Sides were found uacovere
Top was found umeovered  © covered. o
(23 Whether Chakki/Dist Maching was found covered? Covered “* /  Partially Covered
Uncovered
ﬁﬂ Nos. of Sides were found covere
il ben Now. of Sides were found uncovere
Top was found uneeveved 7/ covered. L
3 Whether mechanical chute was provided with the drop | Yes i No
point of dust conveyor? il
A Whether water storage facility has storage facility of | Yes i Np
] atloast 3000%res? W
£ Whether hard surfsee puth/marcom road was provided i | Ves 7 No
the premiges? W
& Whather there is provision of regular cleaning and wetting | Yes w / No

i S S

af the grownd within the premises?

"
Flexible pipe for sprinkling provided? Ye
/ Na

Approx.
Trees

Newly
Planted
Suplings |

Total oy ; 3566 W

Y0 Nos. | 1086 2

; :ﬁ -

’
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= (Under Section 24 of the Air Act. 198 andd Under Section 10 of EP Act, 1986)

_ Mis Anjani Crusher Udyog
& Name of the Industry {Unit ID- 42808)
{ Khasra No, 6344 tNew 10357733, g
Village- Randliisar (| ond com- 2839 )
T 1 b Address of the Industry Tehsil- Swejungurh
- District- Churg
m{{"'" LN i g ' =
d. Mabile LB I40027 13
¢ Telephone ool B
2 | Date of Inspection d2. Aen22
3 Type of indusiry _Stone Crushing unit e 3
4 HNawre of Indusay Alr Polluting I,
5| Size of Industry: Large/ Mediuny Smai o N S
6 Catagm of Industry: Red/ Orangel Greons Orange
Status  of  Operation during  inspection: | ?
7 | Operational/ Non-operational/  Closed/ Any | (pevatinnsd ! Non. tional |
8 | Status of consent under Air Act, 1981
i ;

ji Drescri B
{ Primary Iaw Crusher- gy ) | I
| Secondary faw Crusher- @

I | Jaw Crusher  Bajni Dust Plan- o

2 Vibratory Screen | B, % o B M:W ......

3 P — Water Tysfers 1 Beperett

<4 DG st uf any)
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| D& ""Nos. of Sides were found covered.
g ZenB . Nos. of Sides were found uncoyered.
- Top was found vacovesed=- ' ¢, e

1 Whether praulator or secondary ow srasher i b e Partinily Covered 7
vl ! =
04 N, of Sides were found covered,
220 Nos, of Sides were Tound uncov redd.
Top wis Tound wnsosere ! cif% .
¥ . - Whether Vibratory Screen was found covered” 7
|
| 04 Nos. of Sides were found covered,
Zau  Nos. of Sides wens found uncoyeted.
Top was found wncosesed—— / W
4 5 H % =
-~ Whether Chakki/Dust Maching was found covered? Cogrfred { ~Pavtinily-Covered [
. Uncovered
| 04 Nos. of Sides were fousd covered,
ZamB  Nos. of Sides were found uacavered.
' Top was found uncovered covered,
T Whether mechanical chute was provided with the drop y/’ L s -
| port of dust conveyor?
4 Whether water storage facility has sworage facility of J}e&‘ F o
atheast 3000lres?
Tt —————— i P, ki
3 Whether hard surface path/muroom romd was provided in E/L’ ! e
{ the premises?
B - ﬁ
[6 Whether there is provision of regular cleaning and wetting | Ye: .
! of the ground within the premises? Flexible pipe for sprinkiing provided? Yes
7T Plantation Approx.
Trees 20 Nos. | 300 g2
Newly Nos. | 1006 me2
Planted | $0
Saplings e
| Total erss | LS00 W
'S Whether wind breaking wall is provided? ¥

Yo ] ~—Nu ~

4 o

Whether boundary of the it was demrcaed?

Nos. of sides were found
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Inlet 'z

Outlet M

] Sfcmmaryjawmm&imaakmr
| 5 Omie! | fi’
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f!i g Whether Sign Board {including nume, sddress, product and Q;;f
L 15 provided? i

production capacity) i
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U:L%Q’Zm ANNEXURE -3

Government of Rajasthan

e @ g sfter R
afy DIRECTORATE OF MINES & GEOLOGY
ol WA, W{ﬁ — 313 001 / Khanij Bhawan, Udalpur - 213 o001
RO / Phones: 201500185, B /Fax: 0204 2410 526

ST T _— {E-mail; sme.minor@rajasthan.gov.in) R TS
AR /U 2(Ta-1) / 202 R 08.09.2022
ST Py e ] 825
G U s favmr
CIEAEN (’T51.) |

fawa.— memmwﬁmwmﬁ
IRIETT T & BRY PRET T 19 |
T~ STHT O i S /AT /A /1687 i 07.00.2022
b B |
SRiEet)

ST AT T S el v @ o o
gmﬁ“ﬂﬁﬁrwﬁﬁ@ﬁm@mﬁﬁ$qﬁﬁ@@wmﬁw

<IN A Rt e B AT v o R T
_\‘\
ML . NO. Name of lessese Mineral Area (In hect.)
15/1980 M/S Jai Ma Stone Masonary stone 0.5000
36/1980 | Smt. Bijju Devi W/o Shrawan kumar Masonary stone 0.3394
41/1978 Sh. Megha ram Masonary stone 0.4000
4 I 16/1999 Sh. Khiya ram Masaonary stone 0.6000
8 40/1987 M/s Ma Bhawani Stone Masonary stone 0.5581
6 68/1978 Smt. Shanti Devi Masonary stone 0.2150
F 50/1979 Jain Stone Crushing-Il Masonary stone 0.2700
( 8 71/1983 Mangtu Ram Masonary stone 0.2616
( S 49/1983 Ramvatar khatik Masonary stone 0.2000
' 10 53/1978 Vinod Kumar Bangarwa Masonary stone 0.2550
BT 101/1977 Mamta Devi s/o Narendra kumar Mascnary stone 0.3600
L kaswan
12 162/1990 Rajendra Panwar Masonary stone 0.4800
13 76/1983 Tarachand Masonary stone 0.4500




it

Ashwini komar sain Masonary stone 0.3500

14
| 36/1986 / Ambika Stone galast SU;Ip%_,gs Masonary stone 0.5523
15

] ’ ——

) Radh;shyam Masonary stone 0.5000

Babulal pooniya Masonary stone 0.4500
Parki Devi W/O Nupa Ram Masonary stone 00900 |
Ambe mines & minerals Masonary stone 0.28
Punia Ballast Supliers Masonary stone 04916
Shankar lal Masonary stone 0.1575

( CICK|
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ST @I AT P, 2017 @ Fre 28(2)(wi)(e) @ T SR Hweofy
#m%ﬁwﬁszqaaaﬁwﬁsaaﬂﬁwmﬁﬁmw%_l

L ICHE T ﬁg_z(qa—oqqa /2022 ) §04~ 830 feTi® 08 09,2022 |
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GOVERNMENT OF RAJASTHAN
OFFICE OF THE ASSISTANT MINING ENGINEER, DEPTT. OF MINES AND GECLOGY CHURU {RAJ)

ANNEXURE R-4

{Updated up to 13-03-2023)

91

) IN REFERENCE OF NGT Order

Status of llegal Mining Recovery of Mining Leases/Lessees at Randhisar Pahadi, Tehsil- Sujangarh, Distt. Churu (Rajasthan
Total lligal
Area dues Inrs. |Deposit Dues|Deposlt Dues Recove: Recove kurki
5N ML . 2po; [ s Ty ry
o NO. Name of lessese Mineral {in re:!:::::bn Status ﬁ:i?eled i;:s‘: {Year 2000, | Amgunt In Amount z?::t’: Certificate | Certificate [::":n;:‘:e warrgnd | Kurki Date] Auction Date,
heet.) 2012 & R Date Issu to \ssue Date |°° issued date
2021-22)
1| 2171988 |Shyam Geet Utpadak Company Sioe Bl 106000 | 13-Nov73 | CANCELLED | 12082010 | 1 | 630000 | 157500 1 3101:208 o AT CHURD | 12:05-2022 | 12:09-2022 | 20-09-2022[22-09-2022} 21.10.2022
1i-10-
2| 48/1978|Surjaram Khatik $/0 Hanumanaram Khatik Stone Ballast | 0.3570 | 16-Feb-79 | CANCELLED | 26-08-2022 | 2 $2813790 | 3203448 | 28-02-2023 0 AME CHURU | 12-09-2022 | 12-09-2022 | 20-0%-2022 22.09-2022 | 24-01-2023
17-02-2023
14-12-2022
3| 95/1978|Bhagirath Mal Agarwal §/0 Tota Ram Agarwal | Stone Ballast | 0.1500 | 27-Feb-74 | CANCELLED | 26-07-2021 1 | azooo00 | toseooo | 27022023 0 AMECHURU | 12-09-2022 | 12-09-2022 | 20-09-2022
28-02-2023
21 £571983 | Churws Laber Conctor Co.Operative Sodety Store Baliest | 02500 | 13-Nov-73 | CANCELLED | 09-09-2022 | 2 | 12887386 ] : riess | AME CHURU | 12092022 | 13-09-2022 | 20-05-2022 19-16-2022| 30-11-2022
51 54/1578|Mainadevi W/O Girdharilal Meghval Stono Bafiact | 02620 29-Aug-70 | CANCELLED | 09.09-2022 | 2 | 7739380 ] - o0 | AME CHURY | 12.09-2022 | 12-09-2022 | 20-09-2022
61 32/1988]Niranjan Sharma Stone Baliast [ 0.3500| 06-Mar74 | CANCELLED | 09-09-2022 | 2 | 15257537 0 : ~s7597 | AME GHURU | 12092022 | 12:09-2022 | 20-09-2022[22:09-2022] 21-10-2022
21-10-2022
7| 86/1983|1agdamba Stone Crushing Industries, Stone Ballast | 0.5000 | 03-un-7a | cancewED | 09-09-2022 | 2 | 21119259 o - 21119259 | AME CHURU | 12:09-2022 | 12-09-2022 [ 20-09-2022 | 22-09-2022 :ij:ig_ﬁ
17-03-2023
515271590 |Vogesh Rumar Sharma 5/Q Nirarjan Sharma | Stone Ballast | 0.5461] 31-Dec80 | CANCELLED To052022| 2 | 7278816 0 5 75556 | AME CHURU | 12:09-2022 | 12-09-2022 | 20-09-2022
S| 62/1833| Randhisar Stone Crushing Stone Ballast | 0.2500] 31-0ct-73 | CANCELLED | 09-09-2022 ] 2 | 17541195 0 5 311195 | AME CHURU | 12.09-2022 | 12-09-2007 | 20:09-3022[06-10-2022] 27:10-2022
10| 22/2003|pratap Singh Rajpurohit stone Ballast | 02500 | 31-0ct73 | CANCEUED | 09-09-2022 | 1 | 1561350 | 1561350 ig:gﬁ 0 AME CHURU | 12-09-2022 | 12-09-2022 | 20-09-2022
11| 42/1378|Mangilal coe ailas | 0.4582] 27Jan74 | CANCEUED | 05092022 | 1 | 1376200 | 1376200 | 19.99:3972 0 AAEGHURY | 12052002 | 12082022 -
12| 59/1981Arjuna ram Stone Sallast | 02500 09.u-82 | CANCEUED | 09-09-2022| 1 [ 1056650 | 1036650 s 0 AME CHURU | 12.09-2022 | 12:08-2022] -
13| 75/1983|smt Raju Devi Srone Ballan | 0.4500| 157an79 | CANCEULED | 09092022 | 1 | 491400 | 491400 | 21093022 [ ATAE CHURU | 12092002 | 1209-2022] -
Ta| 36/1980|Bljju Devi W/O Sharawan 2 onc Balast | 0.3394 | 14-Aug8L | CANCELLED| 009-2022 | 1 | 81600 | 481600 | 13.062022 g AME CHURU | 1209.2022 | 1209-2022| -
15| 73/1977|5me Shanti Devi o aolost [0.2150 | 25-Jun-79 | CANCELLED| 0509-2022 | 1 | 1179500 | 179500 } 15062022 0 I CHURU | 12-09-2022 | 12-09-2022 | 20-09-2022
16| 11/1978|Pg Stone Crusing Ind. <tone Ballat | 0.3052 | 27-Apr78 | CANCEUED | 09-09-2022] 1 | 5921559 o - 5521559 | ME BIKANER | 12092022 | - 5
37| 54/1590]Kishan Singh Gehiot StomcBalast [ 0.5578 | 05-Dec-75 | CANCELLED | 26-08-2022 | 2 | 14274674 5 ; 14274674 | ME BIKANER | 12-08-2022 : P
18} 45/1978|Inderch& Golian-i Stone Ballast | 0.3500| 02Jun-80 | CANCELLED | 09052022 | 2 | BOO7169 0 < sorige | MEWPUR | omea002 - :
GANGANAGAR
19| 4471978 mderche Golian- Stone Ballast | 05000| 27-1an-74 | cANCELLED | 09-09-2022 | 2 | 18802143 0 s 13802143 G:‘:(::’::G“;R nog202| - 2
=01 571583 | Laiit Rumar Verma S/O Hanuman Mal Verma _| Stone Ballast | 0.3000 | 31-0ct73 CANCELLED | 0909-2022 | 2| 20001179 o = 20001179 STAY ACJODHPUR z =
21| 2571978 |Khatu Shayam Greet Udyog stone Ballast | 03375 | 25-Aug-79 | CANCELLED | 09-11-2021 [ 2 | 8440767 | 2110192 v I uamunl w209202| - -
221 73/1977]5h. Shankar Ial SroneBalan | 03575 ] 27-Apr76 | CANCELLED | 05092022 | 3 [ 7984419 | 516230 z 7268169 STAYHC JODHPUR : =
23] 50/1979|Jai Stone Crushing-if Stone Ballost [ 0.2700] 21-0ec:74 | CANCELLED | 09.09-2022 | 1 | 180250 | 180230 14-06-2022 0 . - - -
24| 49/1983|Ramavtar Khatik o allaet | 0.2000 | 26:Nov-73 | CANCELLED | 03:09-2022 | 1 | 367150 | 367150 } 05:07.2022 0
25| 76/1983|Tarachand Stone Ballast | 0.4500 | 28-Jan-74 CANCELLED | 09-09-2022 | 1 786450 786450 13-06-2022 0
261 406/1985|Birbal Ram Bawrl Stone Ballast | 0.1400 | 29-Feb-80 CANCELLED | 19-05-2022 2 60E1564 6061564 12-08-2022 0
21 | 196431997 | 20579504 156299076
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Ae— 1. Tl AT TPRI— 41 (26 ML) HF IHTAT AR HII— 19,64,41,997 / —
2. gof =i o B W FrearRa syevo— 12 (10+1panial ML) TBTIT TR FUL—1,40,58,364 / — AT M HIA—  1,40,58,364 / —
3. U] & aga o B ¥ aiRa a@eor—

06 (4 ML) q&TaT IR R— 2,60,84,557 /— WHT AR - 65,21,140 /—
4. g FFreanRa g 18 (14+1partial ML)FHTAT XIRT HIA—4,01,42,921 / ~Fel ST VIR ©YY—2,05,79,504 / —
5. Tl W) R Il FepRvi— 07 (04 ML) R UA—  4,86,48,444 / —
6. TR FE T TR Aol HHRO— 04 (02 ML) AR FRA-  1,50,18,208 / —
7. e @ HRIATE 9t TRy —

02 (01 ML) I TR——- 2,11,19,259 /—
8. IO & Tsd ajen og e el J 991 yaRo— 06 (03 ML) IR TII—  4,10,83,986 / —

9. Wl Heell faare 819 | U SMaR] dlel Yaxo— 04 (02 ML) IR SU¥—  3,04,29,181/—
10. Y THAT THIIT—

23 (1141 partiat ML) el FHRT RN HII— 15,62,99,076 / —
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___ Office ﬂf the Assistant Mining engineer, Deptt. OF s & (.enka}:v. Chury tl{nJ isthan) [
—__ Detailvar 12 Total llegal Mining Dues of Randhisar Pahadi, Tehsil- garh, Distt, Churu as on 20-03-2023 o I UPDATED niuL 20032023
B B Total Duss N 2 I il
1]
! o Depowit | Malince | Hiegsl | Depost | Balance ':::' “;:’" "'D:': Year n::i' Totsl | WL tsgisad | |
w0 | [Teep— eIt Cees | Doms | toar Dues Oues | Dues * 000,012 | PR | watance | Gate Under | vurki oute EsazEs
[ CHI00 | v our 2000 | yeac 2000| Year2012 | vear 2012 yearz012 "7 H !;':;: oy | m2071.22 ""':':_m buss | oimoan
T e o | [Hekeny) | | ) |
=2l e — o |« R ) H ' i [] Ll m [ [ ) g | [ _]
|I Y[ 54/1990 Kishan Singh Genlot /o ) ) |
[ ] (DA daraaiy 7860000 o | 760000 | e7ra67 o G | o 0 o | 14374674 0 19278574 | 12053072 3 END 1O ME SARER
DR Lttt B -
‘ 2 6571383 | M/S Chury Laber Conctor 4 N " i
TR " i i ’ . AT
|Co.Operative Society i 0 | 1820000 | 11067986 0 11067986 | 0 0 o | 12seresn 12857536 | 1209 1022 PRUPERTF UIEAR DS TE |
34/1978 Mainadevi W/C Girdharilal |
Nemi 540000 a 60000 | 7879380 0 N | o 0 0| rrse0 0 3930 | 12051072 Fopewer neT soumn
eghwal
4! 85/1583/M/S Jagdamba Stone Crushing
| lidasce 2730000 o0 |amooo0 | gz [ o0 | smwmess| o o o | 11859 0 21113256 | 12-092022 | 22092022 |suseriom pATE 7703 23
3 44/1378[inderchand Golan.| ] E
| f : | 1350000 o | 3350000 | 15aa2143 o || o o o | 1sso2iaa o 18202143 | 12-09-2522 T T -
| & 4519573 inderchand Gohan i .
L—:\| 138800 o | 1386000 | ee2i160 0 2168 | 0 o o | soomes o 8007169 | 13052022 B SEND 10 M 13805 4 sona
1 7 52/15%0| Yogesh Kumar Sharma 5/0
i r N - TRTN o FEISO0 | 491326 L] 691306 L] ] o FITRAZE |° o 7278825 | 12092002 FROPER (T MOl FOLRT
|Niranjar | -
[ 8l Sresshan
a EZJIM}KﬂnIan Sharma | .
Il | i 830000 [+ 3430000 [ N1B24537 o 1iEI537 o o o 15257537 o 15257837 | 12-09-2021 | 2200 2002 'Eﬁl_n I Judis g |
—r—— | ]
| 9| 11/1578]M/5 Pg Stone Crusing ind. g '
| 5 a 0 o | sezssg a sonsss | o 2 o | eorese o | senss | 120ez0: STAY HC fontur
0 73/1977[shankar lal 5/0 Ganesh Ram = . : i )
| | I sooon | gg08160 2 o169 | 516250 | 516250 | o | jemems | spezso | rasses : SEAN B Sodnpur |
a | 20000 | menre’| o sz | o [ 0| zo00m7s 0 01179 STAN T ot
o | smocen | 1ituties g neanies | o a o | 1rsannes o 17541195 | 12052002 ALCTION DaTE g3 3
0 0 | 125885576 | 516250 | s16250 | 0 | ysesasaze|  s1e2sq| 15ez9907e
o 11 12 o 12 1 1 o 12 1 127
o % N I =5 —._;‘\.__ _t____.l- -
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ANNEXURE R-6 94_
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B, PR BT 9 wWigfo amesr wea SR R AG/FAE | DR Y
IERIED (et #) DI TS ¥ LI
(arai #) Rerfay
1 UEId Al RR @ o arafie faered, | 21-08-2019 10.00 9.58 o
VIR H G del we WY el REhT e
EESICE)
2 U WA, WRRR & e Se amaie | 21-08-2010 10.00 9.57 qu
faemera, worfrer Farere § <7 wer e Wy awEer
forator @rf (e 2)
3 RO®R Sed UIfie fderem MR waerd ¥ | 04-01-2000 3.50 227 qof
|us Ao R
4| XL mmeathe faerers YR 78, gonrTe ¥ @ue | 04-01-2022 3.50 2.28 qof
T B
5 NS Aeafie  fJered, wHeR 8 02 a9M | 23-08-2000 16.00 10.40 Wi )
PE—PHET  (8HIX6Hl) #T XMl wHET  HEEvS)
3w
6 TSP Aeafe fQered, omR § ey & | 23-08-2000 3.00 3.00 TR R
8% FaRAT B 200 RiTer dex witar ¥
7 RIS AEafis faeme, YR & 02 de—aey | 23-08-2022 3.00 3.00 IR R
§—afT Yeary
8 U YRR H Widening (3.75m to 550m) & | 23-08-2022 284.65 185.02 IR
strengthening of A/R to Randhisar Hill(Mega
Highway Kuhariya stand to Randhisar Pahadi) km
0.0 to 3.0 KM
Total 333.65 225.12
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